
09.05.2018                            J- 1       PRONOUNCEMENT OF JUDGEMENT(APPLT.JURISDICTION)

09.05.2018
      COURT NO.3  
      (DIVISION BENCH-II)
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MR. JUSTICE A.K.CHAWLA

AT 2.15 P.M.

1. FAO(OS) 318/2017 VINEET KHOSLA DEEPAK KHOSLA, 
VS. VIKRAM BAKSHI & ORS. POOJA TIWARI 

COURT NO. 30
HON'BLE MR. JUSTICE S.P.GARG
HON'BLE MR. JUSTICE   C.HARI SHANKAR  

AT 2.15 P.M.

1. CRL.A 243/2017 KALU @ RAJVIR @ RINKU SUMEET VERMA, AMAN CHAUDHARY 
VS. STATE RAJAT KATYAL, 

2. CRL.A 309/2017 LALIT YADAV @ MENTAL ASHOK KUMAR SHARMA, C. KANNAN
VS. STATE RAJAT KATYAL,

3. CRL.A 1197/2016 AJAY KUMAR @ AJAY TAKSHAK SIMA GULATI, SUMIT SONI
VS. STATE (NCT OF DELHI) RAJAT KATYAL

4. CRL.A 341/2017 JITENDER KUMAR @ JITU AKSHAYA KUMAR SHARMA
VS. STATE RAJAT KATYAL

5. CRL.A 66/2017 VIJAY PHOGAT SUMIT VERMA
VS. STATE RAJAT KATYAL

HIGH COURT OF DELHI                            
08.05.2018                              REGISTRAR (LISTING)

/////////



09.05.2018                                FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 23 (OS-A) 
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

    AT 2.30 P.M.

28. CS(OS) 634/2004           USHA AGGARWAL                BABITA, P.D.GUPTA, ATUL       
                              Vs. THE PUNJABI BAGH         GUPTA             
                              CO-OPERATIVE HOUSING SOCIETY

LTD. AND ANR.                           
                                                                  

******

                    COURT NO.  31
                    HON'BLE MR. JUSTICE SANJEEV SACHDEVA

    AT 10.30 A.M.

1.  I.A. 3304/2013            HINDUSTAN PETROLEUM          SANJEEV SABHARWAL, RAJIV KAPUR,
    In CS(OS) 2617/2012       CORPORATION LTD              PALLAVI, SANDEEP SETHI, SANJOY 
                              Vs. M/S NATIONAL TEXTILE     GHOSE, URVI MOHAN 
                              CORPORATION LTD                                           

*****

COURT NO.  14     (OS – G)
HON'BLE MR. JUSTICE VIBHU BAKHRU

    AT 10.30 A.M.

26. O.M.P. (COMM) 162/2018    ECONOMIC TRANSPORT           SUJEET KUMAR MISHRA, HAIDER ALI, 
    I.A. 5225/2018            ORGANISATION                 ABHISHEK PANWAR, NAMITHA MATHEWS, 
    I.A. 5226/2018            Vs. SPLENDOR BUILDWELL PVT.  POORVA PANT, PULKIT MALHOTRA, 
                              LTD.                         MANISH PRAKASH 

*********

         COURT NO. 19   (OS – D)
                      HON'BLE MR. JUSTICE YOGESH KHANNA

    AT 10.30 A.M.

18. O.M.P. (COMM) 461/2016    MAHANAGAR TELEPHONE NIGAM LTD HARISH MALHOTRA, JASBIR BIDHURI, 
                              Vs. M/S UNITECH LTD          S.K. MANIKTALA, TUSHAR CHAWLA, 

S.P. SHRIVASTAVA, R.C. TANEJA,
RAVI SIKRI        

*********


	JUD09052018
	jud09052018o

